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BeaUtraUOD of Newspapen 

1665. Dr. L. M. SlDghvl: Will the 
l4inister of Information aDd Broad
.eastiDg be pleased to state: 

(a) the maximum time taken in 
sanctioning a title and granting 
registration to a newspaper during 
the last five years; and 

(b) whether it is proposed to take 
effective steps to reduce the lonl 
delay in sanctioning titles to news
pspers? 

The Miaister of ParUamental'1 
Affairs (Shrl Satya Narayan Sinha): 
(a) The procedures in regard to veri
fication of titles and issue of certi
ficates of registration are explained 
respectively on pages 215-216 of the 
Annual Report of the Registrar of 
Newspapers for India, 1961, and page 
19 of the Annual Report 1958. The 
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thne taken in the disposal of refer
ences from Magistrates regardin, 
availability of titles or in the issue 
of certificates of registration ia 
dependent solely on the satisfactory 
completion of t'he formalities referred 
to therein. Despite this in the case 
of clearance of titles, over 99 per 
cent of the references were disposed 
of within 4 weeks during 1962. Cer
tificates of Registration are also 
issued without any avoidable delay. 
Information relating to maximum time 
taken in disposal of references regard
ing titles or in the issue of registra
tion certificates during the last five 
years can be obtained only by 
scrutiny of thousands of individual 
cases involving an amount of labour 
not commensurate with the results 
likely to be achieved. 

(b) Does not arile. 

Tractel'll for MIlitary Farm, Ambala 

1666. Shrl S. M. Banerjee: Will the 
Minister of Defence be pleased to 
state: 

(a) whether it is a fact that some 
tractors were purchased by the 
Director of Military Farms for Mili
tary Farm, Ambala; 

(b) if so, the number of tractorll 
purchased and total amount involved; 

(c) whether all are in working con-
dition; . 

(d) if not, the number of tractoI'll 
repaired; and 

(e) the amount spent on them upto 
August, 1963? 

The MiDlster of Defence (Shrl Y. B. 
Chavan): (a) and (bJ. Recently, 
three tractors were purchased for 
Military Farm, .Ambala. (one in 
March 1961 and two in March 1962) 
at a total cost of Rs. 26,284. 

(c) to (e). All the tractors are 
in working condition. Maintenance 
repairs were carried out to the three 
tractor. at a total cest of Rs. 11,125. 




